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,H' this the 26th day of August 1996.New Delhi this tne .

Son-S'e Nr
Dharm Pal fA^_hoc)
supag. Engineer (Ad
Delhi central Circle

Block I. R.K-Butam
S Delhi-110 022.
(By Sh.V.K.Rao, Advocate)

.Petitioner.

Versus

. .Respondent.

Shrl of India

rnfstS'ororhan Oevelop»>ent
Nirman Bhawan
Ne« Delhi. Advocate)
(By Sh. Madhau Panikar,

n P n F, R (Oral)

Son:WeHE^ii!!!£i^^

This contempt petition has been filed alleging that
d t in the OA has defied this Tribunal by not obeyingthe respondent in the h iQQfi The

•  in the order dated 25th March 1996. Tne
the direction contained i ., ^ „

respondent had within the time stipulated in the order e
^ USd/ge seeking extension of time. Within the ertend. ,

j  -vv. t-hP direction contained m the,he respondent had complied with ^
dvder and the respondent has, therefore,

petition m.y be closed. Wow that the respondent has wi
extended time complied with the direction containextenoeu conteaipt
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(K.Muthukumar)
Member (A)

vice Chairman
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